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THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRr 
SHIVRAJ V. PATIL): (a) No such 
Mal has been struck. 

(b) Does not ari_e. 
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FQrei&"ners Identified in ManlIJur 
1284. SHRI NGANGOM MOHE.N-

DRA: 

SRRI MADHAVIRAO SCIN-
DIA: 

Will the Minister of HOME AFFAIRS 
.. pleaseQ to state: 

(8) whether it is 'P fact that the 
)lanipur Stat~ ... ~ttvernment has been 
identifyin~oreigners in the State-, 

(b) if so, who are the foreigners be-
iR, identified by the State Govem-
~t; 

• 27 LS I. 

(c) whether such identification baa 
the Union Government's approval; 
and 

(d) if so, the details thereof? 

THI1 MINISTER OF STATE IN 1HE 
MINISTRY OF HOME AFFAIRS 
(SHRl YOGENDRA MAKWANA); 
(a) to (d). Stat. Government h~ve 
intimated that they have started the 
work relating to identification of 
foreigners in accordance wi th provi-
sions of the Constitution and other 
laws applicable to foreigners in the 
country, including Central Govern-
ment notifications on Foreigners ~PrO

tected Areas) Order, 1958 and Foreign 
ers (Restricted Areas) Order, 1963 as 
amended in 1976. They have also 
confirmed that genuine Indian citizens 
will not be harassed. 

Cracker uPlo&lon in a »lace of w01'lJal8 
in Delhi 

1285. SHRI N. E. HORO: Will the 
MinIster of HOME AFFAIRS be pleas-
eQ to state: 

(a) whether it is a fact that one per-
son was killed in a cracker (bomb) 
explosion in a small place of worsbil) 
in a trans-Yamuna (Delhi) area on Ule 
15th September, 1980; 

(b) if so, the details thereof; and 

(c) whether any investigation haa 
been made by Government in thie re-
gard? 

THE MINISTER OF STATE IN TI-IE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. 

(b) On 15-9-80, about 1 p.m. an 
explosion occured in a mosque in 
vUlage Maujpur. Police Station ~E'('l

ampur. A room Was completely shat-
tered aDa a person was seriosly injur-
ed. The wounded person was rushed to 
the hospital, where he was dec13red 
aa dead. Another person, who tried 
to run away trom thE" mosque WU. 
ehaled and apprehended . 




